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Bora Srinivasa Reddy v. Prakrama M Anantha, (Venuthurumalli Gopala Krishna Rao, J.), 2025 
SCC OnLine AP 2673 

G. Bala Krishna v. A Velumurugan, (A. Hari Haranadha Sarma, J.), 2025 SCC OnLine AP 2657 
Gampala Manikanta Swamy v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC 

OnLine AP 2653 
Gampala Manikanta Swamy v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC 

OnLine AP 2654 
Katasani Obul Reddy v. State of A.P., (Dr Venkata Jyothirmai Pratapa, J.), 2025 SCC OnLine AP 

2674 
Kodali Rajendra Prasad v. State of A.P., (Ravi Nath Tilhari and Maheswara Rao Kuncheam, JJ.), 

2025 SCC OnLine AP 2677 
Lingala Ramalinga Reddy v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2678 
Naraganti Ramakrishnaiah v. C. Ramesh Kumar, (Venuthurumalli Gopala Krishna Rao, J.), 2025 

SCC OnLine AP 2671 
Naraganti Ramakrishnaiah v. D Jayachandra Naidu, (Venuthurumalli Gopala Krishna Rao, J.), 

2025 SCC OnLine AP 2672 
Naraganti Ramakrishnaiah v. D Parthipan, (Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC 

OnLine AP 2662 
Naraganti Ramakrishnaiah v. K Lakshmi, (Venuthurumalli Gopala Krishna Rao, J.), 2025 SCC 

OnLine AP 2661 
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Naraganti Ramakrishnaiah v. S Sankar Neeraj, (Venuthurumalli Gopala Krishna Rao, J.), 2025 
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Pepakayala Nagaratnam v. N Raghunadha, (A. Hari Haranadha Sarma, J.), 2025 SCC OnLine AP 
2656 

Ravi Prasad Kadiyala v. State of A.P., (A. Hari Haranadha Sarma, J.), 2025 SCC OnLine AP 2651 
Sampath Joythi v. State of A.P., (R. Raghunandan Rao and Sumathi Jagadam, JJ.), 2025 SCC 

OnLine AP 2675 
Yeturu Ashok Kumar Reddy v. State of A.P., (Harinath N., J.), 2025 SCC OnLine AP 2676 

  
Bombay High Court   [14] 

Ahmednagar Municipal Corpn. v. Abdul Razak Abdul Karim, (Shailesh P. Brahme, J.), 2025 SCC 
OnLine Bom 2683 

Akshay v. State of Maharashtra, (Nitin W. Sambre and M.M. Nerlikar, JJ.), 2025 SCC OnLine Bom 
2678 

Dadaram v. Baban, (Arun R. Pedneker, J.), 2023 SCC OnLine Bom 3260 
Dashrath Bhagwant Chaskar v. State of Maharashtra, (Nitin B. Suryawanshi, J.), 2024 SCC OnLine 

Bom 4226 
Durgesh Bhaskarrao Kunte (Dr.) v. State of Maharashtra, (Anil S. Kilor and M.M. Nerlikar, JJ.), 

2025 SCC OnLine Bom 2677 
Ganesh S. Hingmire v. Prada Group, (Alok Aradhe, C.J. and Sandeep V. Marne, J.), 2025 SCC 

OnLine Bom 2681 
Jitendra v. Dinesh, (R.M. Joshi, J.), 2025 SCC OnLine Bom 2686 
Ku. Surekha Vitthalrao Suryawanshi v. Scheduled Tribe Certificate Scrutiny Committee, (M.S. 

Jawalkar and Pravin S. Patil, JJ.), 2025 SCC OnLine Bom 2684 
Raaid Mohteshim Ahmed Khan v. State of Maharashtra, (A.S. Gadkari and Rajesh S. Patil, JJ.), 2025 

SCC OnLine Bom 2680 
Shah Rameshchandra Nihalchand & Co. v. S. Bose, (Jitendra Jain, J.), 2025 SCC OnLine Bom 2679 
Shri Mumbadevi Zilla Sahakari Pat Sanstha v. Divisional Joint Registrar of Coop. Societies, 

(Prafulla S. Khubalkar, J.), 2025 SCC OnLine Bom 2687 
Vijay Shridhar Ghare v. Ashok Narayan Shinde, (M.M. Sathaye, J.), 2025 SCC OnLine Bom 2682 
Vinayak Baban Parab v. Snehal Vinayak Parab, (Manjusha Deshpande, J.), 2025 SCC OnLine Bom 

2685 
Zilla Parishad v. Rajendra, (Vrushali V. Joshi, J.), 2025 SCC OnLine Bom 2688 

  
Calcutta High Court   [22] 

Atreyi Bhattacharya v. Registrar of Births & Death, (Gaurang Kanth, J.), 2025 SCC OnLine Cal 
5939 

Bhasan Sekh v. State of W.B., (Bibhas Ranjan De, J.), 2025 SCC OnLine Cal 5922 
Edel Khan v. State of W.B., (Prasenjit Biswas and Debangsu Basak, JJ.), 2025 SCC OnLine Cal 

5921 
Fibre Processors (P) Ltd., In re, (Sabyasachi Bhattacharyya, J.), 2025 SCC OnLine Cal 5919 
Gopeswar Ghosh v. State of W.B., (Chaitali Chatterjee Das, J.), 2025 SCC OnLine Cal 5927 
Halim Molla v. Mohibul Molla, (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 5920 
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James Glendye & Co. (P) Ltd. v. Jagrati Trade Services (P) Ltd., (Krishna Rao, J.), 2025 SCC 
OnLine Cal 5934 

Kaberi Dey v. Sourav Bhattacharjee, (Dr Ajoy Kumar Mukherjee, J.), 2025 SCC OnLine Cal 5928 
Kakoli Chatterjee v. State of W.B., (Uday Kumar, J.), 2025 SCC OnLine Cal 5930 
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